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THE MEGHALAYAAPPROPRIATION (NO. 1) ACT, 2015
An
Act

to authorise payment and appropriation of certain further sums
from and out of
the
Consolidated Fund of Maghalaya for the services of

Financial year 2014 - 2015
|

Ba it enacted by the Legislature of thas State of

Meghalaya in the Sixty-sixth Year of the Republic of India
as follows: -

Short title 1. (1)This Act may be called the
Meghalaya Appropriation (Ne.I)
Aet, 2018,

Withdrawal of - From and out of the Consolidated

¥.417,68,18,668 fund of Meghalaya there may ba

from and out of the paid and applied sums not

Consolidated Fund of exceeding those specified in

Maghalaya. Column (3) of the Schadule

amounting 4im the aggregate to
the aume of T 417,68,18,668
(Rupeesa four hundred seventeen
crores, sixty sight lakhs,
eighteen thousand, six hundred
and @sixty eight)only towards
defraying tha several charges
which will come in course of
paymant during the financial
year ending on the thirty fircst
day of March 2015 in respect of
the services specified in Column
(2) of the Schedule.

Appropriation 3. The sums authorised to be
withdrawn from and out of tha
Consolidated Fund of
Maghalaya by this Act, shall
be appropriated for the
services and purposes expressed
in the Schedule in relation to the
financial year 2014-201S5.
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U] (2) 3) F
Sums not exceeding
Grant Services & Purposes Voted by Charged on
No. (Major Heads) the the Total
Assembly Consolidated
fund L 4
v v
ol
HAevrnar
2011 * PARLIAMENTSTATEANION TERRITORY
LEGISLATURE
1048 - STATIONERY AND PRINTING-
Toral Revgmur
Capltal
4848 - CAPITAL OUTLAY ON STATIONERY &
PRINTING
4216 - CAPITAL OUTLAY ON HOUSING.
Tatal Capitai - o -
Toml of Grani 01
m
— -
011 GOVERNOR 13945388 139
Total Revenur 1,19.45.188 a9 45.308
Capital
4216 - CAPITAL OUTLAY ON HOUSING. -
Totai Capiral| " n w
Total of Grant 01 139,45 388 1.39.48.388
m
Revenue
1013 * COUNCIL OF MINISTERS- 13872947 13872947
1070 - OTHER ADMTNISTRATIVE SERVICES
Tooal Revemar 1.38,72,947 - 1,38,72,947
Total of Grant 01 1.38,72,947 1.38,72,947
= —
Revemsie
014 - ADMINISTRATION OF JUSTICE- 9.23.20,198 1,15,90336 10,39,10,534
Tatel Revenur 9.21.20,1v8 1.15.90.336 18.39.10,534
Total of Grant 04 91310198 1159933 10.39,10,534
0s

1815 - ELECTIONS

Totwi Rreemue
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)] 2) 1)
Sums not exceeding
Jr.:.--mn-n; Services & Purposes Voted by Charged on
MNo. (Major Heads) the the Totml
Assembiy Consolidated
fund L 4

Total af Crant B8

_——=_h——+='——=—-

Heveane

10TH - LAND REVENLE

1248 - AELIEF ON ACCTUNT OF MATLRAL
CALAMTTIES

1198 - OTHER SOCIAL SERVICES

TR OTHER CENERAL ECONOMIC SERVICES

T oiad Bvimms
apirat

118 - LOANS FOR WELFARE OF SOC5, A TE aND
OTHER B.CS.

#1390 © LOANS FOR OTHER SOCIAL SERYICES

6481 - LOANS FOR CROF HLUSBANDRY

Fotal Capiral

Total of Grant 08

Rrvenms
1004 - STAMPS AND RECISTRATHON-

Fotal Rrveawr

20,44 875

2044878

Teinl of Grani 07

10.44.87%

10,44.875

0% - STATE EXCISE-

Fotal Revemar

Totsl of Grast 08

Arvenms
2040 - TANES ON SALES, TRADE ETC.

2048 - OTHER TAXES AND DUTIES ON
COMMODITIES AND SERVICES

Totai Kevenwe

Total of Grant 09

0

041 - TAXES ON VEHNOLES
1079 - OTHER ADMINISTRATIVE SERVICES
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(1) (Z) (1)
Sums not exceeding
Grant Services & Purposes Voted by Charged on
2 Malor Heads the the Total
No { ! ) Assembly Consolidated
fund T
L 4 r
3055 - ROAD TRANSPORT
Taral Revenue 1.44.20,825 & 1.44,20,825
Capiral
053 - CAPFITAL OV TLAY ON CIVIL AVIATION
S055 - CAPITAL OUTALY DN ROAD
TRANSPORT
Totul Capital s =
Total of Grani 10 1.44,20,815 1.44.20,825
15
Revenur
2045 - OTHER TAXES AND DUTIES DN 658010 .58.010
COMMODITIES AND SERVICES
2501 - SPECIAL PROGRAMMES FOR RURAL
DEVELOPMENT-
2801 - POWER 26,23.00,000 26,23,00,000
INID - NEW AND RENEWARLE ENERGY
Tortal Revemie 26,29, 58,000 L 26.29.58.018
Capiral
6801 - LOANS FOR POWER PROJECTS 1221, 7TR.000 12.21,78,000
Total Capital 12,21.78.000 12.21,78,000
Total of Grant 11 3851, 36010 38.51.36,000
12
Reeenue
047 - OTHER FISCAL SERVICES-
1048 - APPROPRIATION FOR REDUCTION DR
AVOIDANCE OF DEBT
Toral Bevenur
Totsl of Greang 12
Reévénier
048 - APPROPRIATION FOR REDLCTION OR
AYOIDANCE OF DEBRT
Tutal Revemue
Totsl of 2048
Revenue
2049 - INTEREST PAYMENTS 1731, 18420 173118420
Toral Revenue - 17.31,18.420 17.30,18420
Total of 2049 17,31,18,420 17,31,18.420
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i1 | ¢4] (3
Sums not exceeding
Grant Services & Purposes Voted by’ cn-rtghud on B
r the - otm
o SIgeC ISRDS) Assembly Consolidated
fund L 4
L 4 L 4
Revemue
2051 - PUBLIC SERVICE COMMISSION 61.70.063 61,770,063
Foral Revenie al, 70,063 61, 70.063
Total of 2081 61,700,063 61,70,063
13
Revenne
1882 - SECRETARIAT: GENERAL SERVICES 20092382 20092362
1151 - SECRETARIAT- SOCIAL SERVICES
3451 - SECRETARIAT- ECONOMIC SERVICES-
Tofa! Reveniie 200,892,362 o 2.00,92,162
Capitai
$178 - CAPITAL OUTLAY ON OTHER
COMMUNICATION SERVICES
Total Copital| . =
Total of Grant 13 2.00,92.362 2,00.92.362
4
Rrernue
1053 - ISTRICT ADMINISTRATION
Toeal Revenis
Totsl af Grant 14
15
Revenur
1084 - TREASURY AND ACCOUNTS 2.54.60,001 2,54 60,003
ADMINISTRATION-
Total Revenur 1.54.60,003 - 2.54.60,003
Total of Grant 15 1,54,60.003 1,54,60,001
16
Revenae
2085 - POLICE. 32,4689 894 32,4689 898
2070 - OTHER ADMINISTRATIVE SERVICES 1,485,000 11,85,000
1216 - HOUSING-
Toral Revenur 33,58,74,890 s 3158, 74,808
Capitni
4035 - CAPITAL OUTLAY ON POLICE 1.78.03.408 1,78.03 408

4957 - CAPITAL OUTLAY ON PUBLIC WORKS,
4116 - CAPITAL OUTLAY ON HOUSING-
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= |
{1 (2 3)
Sums nat excesding
Grant Services & Purposes Voted by Charged on
No. (Major Heads) the the Total
Assembly Consolidated
fund 3
r 4
Futal Capital 1,780,408 = I & ﬂ.ﬂﬂ
Totwl of Grant 16 34.36,TR 306 34 36, TR 306
17
Bevemur
2056 - JAILS,
Foral Bevemue
Capital
4099 - CAPITAL OUTLAY ON PUBLIC WORKS,
Total Capital o & =
Totnl of Grant 17
T
Kevenne
T840 - STATIONERY AND PRINTING-.
Toral Revenur
apiral
4048 - CAPITAL DUTLAY ON STATIONERY &
PRINTING
4216 CAPITAL OUTLAY ON HOWSING-
Total Capital - = E
Totnl of Grant I8
L]
Revenue
1057 - SECRETARIAT- GENERAL SERVICES
1049 - PUBLIC WORKS 722 64,000 722 64 000
2383 - TECHNICAL EDUCATION
1284 - SPORT AND YOUTH SERVICES -
1305 - ART AND CULTURE-
1218 - HOUSING-
Total Bevenur T.22.64,000 i 721,64 000
o apiini
40%% - CAFITAL OUTLAY ON PUBLIC WORKS. 5 A 650 0000 586,560,000

4301 - CAPFITAL OUTLAY ON
EMUCATION SPORTS ART AND CULTLRE

4210 ° CAPITAL OUTLAY ON MEDICAL & PUBLIC
HEALTH

4218 - CAFITAL OUTLAY ON HIAUSING-

4400 - CAPITAL OUTLAY DN ANIMAL
HUSBANDRY
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{1 2] {3)
Sums not exceeding
Grant Services & Purposes Voted by Charged on
No. (Major Heads) the the Total
Assembly Consolidated
fund L 4
T L4
4404 - CAPTTAL OUTLAY ON DAIRY
DEVELODPMENT
Toral Capltal 5.06.60,000 i 5, 86,00, 000
Totsl of Grant 19 13.09,.14,000 13,09,24.000
0
Arvemme
1070 - OTHER ADMINISTRATIVE SERVICES 1.05.37.764 70537764
Tamnl Revenns 70837704 o 8,37, 784
Cuplial
4859 CAPITAL OUTLAY ON PUBLIC WORKS.
Total Capital i i =
Total of Grant 28 7537, 764 70537, 764
21
Revemus
2075 - MISCELLANEDLS GENERAL SERVICES
1307 - GENERAL EDUCATION. 10707662 i 3.07.07 662
1203 - TECHNMCAL EDLCATION
1304 - SFORT AND YOUTH SERVICES - 1.3 2.00,000 . 1.32,00,000
2202 - ART AND CULTURE-
136 - NUTRITION-
3415 - OTHER SCIENTIFIC RESEARCH-
3% - CENSUSSURVEY AND STATISTICS
Total Revemue 4,39.07,642 - 4.19.07,662
Capitad
4202 - CAPITAL OUTLAY ON
EDUCATIONSPORTSART AND CULTURE
6101 + LOANS FOR EDUCATION, SPORTS, ART
AND CULTURE
Total Capital - - -
Totsl of Grant 11 4.39.07.662 4. 29.07.662
2
Revemar
1070 - OTHER ADMINISTRATIVE SERVICES 11036013 31036033
1216 - NHOUSING-
S - CENSUSSURVEY AND STATISTICS
Foral Revemnr X 1036038 - 11036037
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(U]

(2)

)

Sums not sxceeding

4218 - CAPITAL OUTLAY ON HOLISING-

Totni Capital

hr-m: Services & Purposes vn'::':l by Eh-rg‘-d on il
Major Heads = - ota
No. (Ma) ) Assembly Consolldated
fund L 4
L 4
Total of Gran, 22 310.36,03) L1036 033
i |
Hevenmr
1078 - OTHER ADMINISTRATIVE SERVHES 4,60, 764 4.4/ ;
Total Mrvenar 480,78, 904 e ER T}
Total of Graas 23 4.60,.76.304 4,81
M4
Reversr
2071 - FENSMINS AND OTHER RETIREMENT
WENEFITS =
Taiw! Revenue
Totsl of Grant 24 3
L]
Krvenur
TR - MISCELLANEOUS GENERAL SERVICES
Taral Brvennr
Total of Grant 24
-
Mevenud
1310 - MEDMCAL AND PURLIC HEALTH- B LK1 -
I201 « FAMILY WELFARE-
. Tarai Revenme 84,00,00,000 - ,
Capitai
4210 - CAPITAL DUTLAY ON MEDICAL & PURLIC
HFEALTH
4210 = CAFITAL DUTLAY ON FAMILY WELFARE-
Tatal Capitai e -
Total af Grant 26 60,00, 04,000
=1
Bevenur
1218 - WATER SUPPLY AND SANITATION 17,9754 000 =
1218 - HOUSING-
Total Revenus 17.92.54,000 -
Capiial
4215 - CAPITAL DUTLAY O WATER SUPPLY
AND SANITATION,
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(h

&

-V

Grant !mi':::l & Purposes ant::d' by
- ( or Heads) -
No } Assembly
r
Teotal of Grant 17 1797
*
Bevemar
T8 - HOUSING-
Forad Revemue
Capivel
A21E - CAPITAL OUTLAY ON HOLSING-
8218 - LOANS FOR HOUSING
Tetal Capital -
Tatsl of Grant I8
o
Arvemar
1108 - NOUSTNG-
1217 - URBAN DEVELODFMENT
Fetal Nevenue
Camital
218 CAPITAL DUTLAY ON WOHWSING-
AT - CAPTTAL OUTLAY ON I/RBAN
DEVELDFMENT
#1177 - LOANS FOR URBAN DEVELOPMWMENT.
Twind -
Total of Gramt 29
0
Arvemur
2230 - INFORMA TION AND PUBRLICTTY
Tors! Rrveane
Total isf G rmmt 30
n
Revrmnr
2230 LABOLR AND EMPLOYMENT. 4,50 TR S6T
Toral Bevenur A 80, 78.54T
Towml of Grant 31 60, TH 86T
12
Kevemwr
B34S - CIVIL SUPFPLIES 7 00 00,000
Toval Revenur 7.00.00,000

Il..m'
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() ) (3)
Sums not exceeding
Grant Services & Purposes Voted by Chlfthd an
2 Major Heads the the Total
No ) ) Assembly | Consolidated
fund r
4 r
-
Capivai
4408 - CAPITAL OUTLAY ON FOOD STORLAGE
AND W AREHOUSING
Total Capitel = == -
Totsl of Cleant 32 7.00,00,000 7.00.,00.000
33
Revimine
2238 - SDCIAL SECURITY AND WELFARE-
Toml Revenur
Cmpiral
420 - LOANS FOR SOCIAL SECURITY AND
WIELFARE-
Fetal Cupival| - & -
Totl of Grang 33
M
Kredmne
1128 - WELFARE OF SCHIEDULED CASTES,
SCHEDULE TRIBES AND OTHER BaCKWa
110 - SOCIAL SECURITY AND WELFARE- 180,67 (00 | B 0057000
1104 - SUTHITHON-
S — 18,004,000 - 18,00,67,000
it
4899 - CAPTTAL OUTLAY 0N PURBLIC WORKS.,
A1) CAPTTAL OUTLAY ON SDCIAL SECURITY
AND WELFARE
6114 - LOANS FOR WELFARE OF 505, 5. 7% AND
OTHER B.CK.
Tl Capiral = =
Total of Grast 34 18,00,67.000 18,00,67,000
s
Rrermae
T334 - SOCIAL SECURITY AND WELFARE- 1759 7565954
Totel af CGramt 35 17,9934 17,9690
&
Revemar
2078 * MISCELLANEOUS GENERAL SERVICES
2304 - SOCTAL SECURITY AND WELFARE- 152 56065 = 152 56065
Torml Revenne 2.52.98,088% . 2.82.58.06%
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(tn (2) (3
Sums not exceeding
Grant Services & Purposes Voted by ‘E-rgh-d on
Major Heads the the Totel
Ne. e ) Assembly Consolidated
fund L 4
v L 4
Tatal of Grant 36 1.52.56,065 2,52,56, 065
krd
Revenur
2250 = OTHER SOCTAL SERVICES
Fovai Brvemue
Total of Grane 37
i
Nrvemar
MAL - SECRETARIAT. ECONOMI SERVIC TS 119, 71.000 L 3,19.71.000
Tatal Brvengs 1,097 000 o ERLBIN
Capiral
5478 CAPITAL DUTLAY ON OTHER GENERAL
ECONOMIU SERVICES
1‘.“-. nl"ﬂl"lli “ -‘it'lT‘-lm Jl"r"rm
ETT)
Nrvenur
242% - CO-OPERATION 11343000 = 1,13.43 000
3458 - DTVIER AR TLTURAL PROEGRAMMES
Tota! Kevenue I 13,48 000 L 11543000
Capita)
A48 CAPTTAL OWTLAY ON OD-OFERA TION
Sd)S - CAPTTAL OUTLAY ON OTHER
AGRICULTURAL PROGRAMMES
G418 © LOANS FOR COOPERATION.
Faial Capiral - — =
Total af Grant 39 113,432,000 1.13.43, 000
40
LITETTS
2857 - NORTH EASTERN AREAS 850,000 s K5, 00,000
M8 - SECRETARIAT. ECONOMI SERVICES-
Fotal Bevense £5.00.000 - K35, 00,000
Caplral
4552 - CAPITAL OUTLAY ON NORTH EASTERN 1 5,03, 6000 ol 164,000,000
AREAS
Farad Capital [,49,00,000 ~ 1,69,00,000
Taotal of (rani 40 1.54.00,000 1.54.00,.000
41
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L]

2)

[E}]

Grant
No.

Sums not exceeding

Services & Purposes
(Major Heads)

Voted by
the
Assambly

L1

Charged on
the
Consolidated
fund
T

Total

Revemue
3484 - CENSUSSURVEY AND STATISTICS

(LECE 0]

Toral Revenme

18,04, 840

18,04, 840

Total of Grant 41

18,04, 840

18,04 840

42

Arvemmr
1214 - ROUSING-

3475 - DTHER GENERAL ECONOMIC SERVICES

2.24.90,000

Fotal Reveasr

2,24,90,600

Toinl of Grani 42

1.14.90.000

Revenur
1214 - HOUSING-

1481 - CHOF HUSRANDRY
2408 - FOOD STORAGE AND WARENOUSING

HS - AGRICULTIRAL RESEARCH AND
EDUCATION

143 OTHER AGRICTLTURAL PROGRAMMES
1781 - -MEDTUM IRRIGATION.

21702 * MINOR TRRICATHON

1711 - FLOOD CONTROL AND DRAINAGE

15,000,000

Tosl Revrnae

Capitai
4216 - CAPITAL OUTLAY ON HOUSING-

44081 © CAFITAL OUTLAY ON CROF HIUSBRANDRY

4416 - INVESTMENTS IN AGRICULTURAL
FINANCIAL INST.

4701 - CAFITAL OUTLAY ON MEDILM
TREMGATHON,

4700 * CAPITAL OUTLAY ON MINOR
MRIGATION

4711 - CAPITAL DUTLAY ON FLOOD CONTROL
PROJECTS

#4081 - LOANS FOR CROP HUSBANDRY

Tisval Capiral

13,00.00,000

15,00,00,000

=

Totsl of Grany 43

15,00.00,000

15.00,00.000
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U] 2) (3
Sums not exceeding
Grant Services & Purposes Voted by En-?‘nd on
M Heads the - Tote!
e PTG Assembly Consolidated
fund L 4
T T
1781 - MEDIUM IRREBGA THIN.
I FLOOD CONTROL AND DRAINAGE
Fadai Kivenus
Capitmi
4701 - CAPITAL ©UTLAY ON MEDIUM
IRRMGATION.
ATH - CAPITAL OUTLAY ON FLODD CONTROL
PROJECTS
Teral Capiral = = -
Total af Grant 44
45
Revemmr
1208 - HOUSING-
2402 - BOIL AND WATER CONSERVATION
I8 - AGRNULTIMAL REFSEARCH AND
EDUCATION
Tortal Nrvenar
Total of Grant 4%
o
Rrvenme
158) - SFECIAL PRDGRAMMES FOR RLURAL 2033.481,724 ot 20.33,61,724
DEVELOFMENT-
Tosai Revense 20.33.61.724 o 20.31.61,724
Total of Grant 46 10.33,61.714 203361, 724
47
Revenmr
1%is - HOUSING.

1204 - SOCIAL SECURITY AND WELFARE-
1403 - ANTMAL HUSBANDRY .

418 - ACRICULTURAL RESEARCH AND
EDUCATION
Tistmd Revenue
Capmival
4059 - CAPITAL DUTLAY ON FUBLIC WORKS.

4400 - CAFITAL OUTLAY ON ANIMAL
AUSEANDRY

#1283 - LOANS FOR WELFARE OF S5.05. 5.TS. AND
OTHER B.CS.

#4013 - LOANS FOR ANIMAL HUSBANDARY

Total Capital
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{1} {3 &}
Sums not exceeding
Grant Services & Purposes vn?:d by’ l:h-rtnh-d an -
Major Heads s - ota
No. M) ) Assemnbly | Consolidated
fund L 4
T L 4
Totml af Grany 47
T
Hrreane
1214 - BOUSING-
1484 - DAIRY DEVELOPMENT
1415 - AGRICULTURAL RESEARCH AND
EDUCATION
Fotal Revennr
Total of Grani 48
e
Revenmr
11186 - HOLUSING-
148% - FEHERIES
2415 - AGRICULTURAL RESEARCH AND
EDUCATHN
Total Revenue
Caplial
4216 - CAPITAL OUTLAY ON HOUSING-
4405 © CAPITAL DUTLAY ON FISHERIES
Tosml = = =1
Total of Grant 49
0
Bevenur
1404 - FORESTRY AND WILDLIFE 43824159 . 43824159
1418 - AGRICULTURAL RESEARCH AND
EDUCATION
Tomml Kevenur 4,38,24,159 - 4,38.24,159
Capital
4406 - CAPITAL ODUTLAY ON FORESTRY AND
WILD LIFE
Taral Capital ) - -
Total of Grant % 4.38.24,159 4.38.24,159
1]
Revenur
1316 - HOUSING-
1136 - MUTRITHON-
3401 - CROP HUSBANDRY
2801 - SPECIAL PROGRAMMES POR RURAL
DEVELOPMENT-
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()] {2) 3
Sums not exceeding
Grant s.rv'ﬁ.l & Purposes Vnt';d by :h-r&-d on e
# ajor Heads - - ota
No { ) ) Assembly Consalidated
fund L 4
L 1 L 4
1504 - RURAL FMPLOYMENT.
1515 - OTHER RURAL PEVELOPWENT | 2B, 6t | 2838 6k
FROMG A MMES
Fainl Revemue 1.28.38.6668 1.28.38.684
Capiral
4218 - CAPITAL OUTLAY ON HO1 SING.-
4515 - CAPITAL DUTLAY ON OTHER RURAL
DEVELOFMENT FROGRAMMES -
#5314 - LOANS FOR OTHER RUURAL
DEVELOPFMENT PROGCRAMME
FYoral Capltal - -
Tatal of Grant 51 1L2E.DMA.666 1.28. 38,666
2
Aeremar
2852 - PNDUSTRIES 770,008 - T7.30,008
Fatal Revense TT.A0,008 = T7 10,008
Caplial
AN%d - CAPITAL OUTLAY ON CEMENT 18, 0000, 00,0300 16,00,00 006
ARAS - CAPTTAL OUTLAY ON INDUSTRIES AND 1807 0 TN | RO0 00,000}
MINERALS.
GHEA - Diber Losns 1o Industries snd Miscrsls
Teoral Capitai 34,00, 00 800 = J4.01. 08 000
Total of Grent %2 34,78.30,008 34,78.30,008
53
Bevemur
121& - HOUSING-
3880 - VILLAGE AND SMALL INTHUSTRIES-
Feval Revemue
Capital
4851 - Capital Owilay on Village and Small
Induniries.
BNS] - LOANS FOR VILLAGE AND SMALL
INDHUSTRIES
Foal Capiral = =
Total of Grans 83
-
Revemms
1216 - HOUSING-
2851 - VILLAGE AND SMALL INDUSTRIES- 1875209 18752089
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Capiai
4888 - CAPITAL OUTLAY ON PUBLIC WORKS.

178 - CAFITAL OUTLAY ON OTHER
COMMUNICATION SERVICES

8452 - CAPFITAL OUTLAY ON TOURISM

7451 © Loans for Tourism.

(1) iZ) 3
Sums not exceeding
Grant Services & Purposes vm«:‘d by Ehtrg‘n\d on i
! Major Heads) the L ota
No (Ma) Assembly Consolidated
fund T
4 L 4
Tota! Hevenmre /8,758,200 == 18.75. 209
Capired
4218 CAPITAL OUTLAY 0N HOUSING-
141 - Capitai Owtiny an Village snd Smaii 16,61 00,000 16.51,00,000
Indastries
841 - LOANS FOR VILLAGE AND SMALL
INDUSTRIES
Tonl Capital 18,61,00,000 by 76,61, 00,000
Total af Grant 54 16,79.75.209 16,79,75,209
54
g J
A58 NON FERROLS MINING AND 13.00.,00.000 3,00, 00,000
METALLURGICAL INDUSTRIES
Toinl Revenms 55,0000 000 = 11,00, 00, 800
Caplrai
4118 - CAPITAL DUTLAY DN HOUSING-
ARAD * CAPITAL DUTLAY DN NON-FERRMMUS
MINING AND METALLURGICAL
Toin! Capital 3 == i
Toinl of Grant 55 33,00,00, 000 13,0000 000
%
Aevwmar
8% - ROADS AND BRIDGES £ 14 00,000 L &1 00 D00
Forad Bevenmr ,I ,‘iﬂtm ™ ’.f‘.".m
Capiral
084 - CAPITAL DUTLAY ON ROADS AND 24.56,00,000 L 24,56,00,000
ARIDGES
Toral Capital 24,.56,00,000 o J4,.56,00,000
Totsl of Grant 58 19,70,00,000 19.70,00,000
L1
Meveame
3481 - TOURISW
Termi Revemme

Tatnl Capirai
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iy

[#4]

LE)]

Grant
No.

Sums not exceeding

Services & Purposes
(Major Heads)

Total of Grany 57

Voted by
the
Assembly

r

Charged on
the
Consolidated
fund

v

i—=l_=_=ly==——h==—l

Totsl
r

Mrvemur
BB - ATD MATERIALS AND Fi IPMENTS-

Tatml Kevemur

Toiwl of Grani 35

Lapiial

S48 © INVESTMENT IN GENERAL FINANTIAL AND
TRADING INSTITUTHNS

Tatal Capitel

Total of Grant 59

Capirni

80 - INTERNAL DENT OF THE STATE
CATWVERNMENT

Toval Capital

Totul of 6003

€ apiiad

004 LOANS AND ADVANCES FROM THE
CENTRAL GOVERNMENT

Teral Capitall

Total of 6004

Capital
THIN - LOANS TO GOVERMENT SERVANTS ETC.

23,96,000

25,96,000

Toral Capital|

5,946,000

33.96,000

Total of Grant 60

215.96.000

15.96,000

61

Capira
TEIS - MISCELLANEDUS LOANS

Tomal Capital

Total of Grant 61

Capitai
I8 - INTER-STATE SETTLEMENT

Tatal C.
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Sums not exceeding
k;r-nt Services & Purposes vnt:.d by Chll;ﬂhld on _—
Major Heads the e ota
" e ] Assembly Consolldated
fund [ 4
_— € L 4
Total of Graat 61
63
Capiral
7999 - APPROPRIATION TO THE CONTINGENCY
FUND
Total Capital] i =
Total of Grant 63
397.19.94.461 10,48,24.207

L. M. SANGMA,

Secretary to the Govt. of Meghalaya,
Law Department.
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